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Allahabad : dated this 11th day of Oscember, 2000
Uriginal Application No.1533 of 19932,

CORAM 3a

e R

Hontbhle Mr, S, Dayal, A¢f,

Hon'ble vr, Rafiguddin, 3.7,

. & e SB S

A.P. Mishra S/o Late Shri Ram Bhajan iishra,
R/o H.¥0.615, Indra Nagar{Efsai Tola},

Jhansi (U.P.), Retired UfFfice Superintendent
Cy.MS Office, Central ARailuway, Jhansi,

(Sri HP Pandey, ndvocate)

Yersus
1. Union of india through the General Managar,
Central Rallway, G.M.'s Jffice,
Bombay V.T.
2, Divisional Railuway Manager, Jhansi,
f;nt;al Railway, D.R,M.*s Uffice, Jhansi.
3. Uivi&innal Railuay Manager {Personnel),

Central! Railuay, Jhanszi,
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rivastava, Advortate)
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By Hon'bls Mr, S, Dayal, A.M,

i ealtr i .

This application has been filed for seeking

a direction to the respondents to comply with the
ordars of the Railway Bgerd contained in their circu?
dated 16-11-1384 and promote ths applicant alonguith

NAS junNiors wha wers grof
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The agplicant has also :nurhtjta refix the pay of the

applicant in the higher



was done in the case of Shri Nenhey Khan,

heard Sri HP Pandey, counsel for the

applicant and Sri AV Srivastava, counsel far ths

U Learned counsel for the applicant has relisd an
the oirder of this Tribunal in 0A N0.656/1988 dated

14.3-1991 in seeking the relisf in tnis casa, By the

&

order dated 14.3-1991 ong Shri Nanhey Khan was dirscted

to be promoted after taking into account his seniority,

asts wuere to be

ware promoted out of which 6 porsons uers junior to
the applicant as they wers belaoning to the SC/ST,
. The selaim of the

crder passad in Nanhay

on recosd that the application has been filed on

5. It is settled law that limitation in & case has

in case of & person alleged to be similarly situagted

by the Tribunal, The applicant has filed his &pplica



